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discussion may be taken up at 7.00.
That would solve all the problems.

Shei Sexhiyan: Sir, at 6.30 1 have got
an appointment.

Mr, Chalrman: If the House agrees
to it, I have no objection.

Shri A. Sreedharan (Badagara): We
do not agree. In the Order Paper it
is very clearly gtated that the half-an-
hour discussion will be taken up at
630 Therefore, it should be taken
up now.

Bhré 8, C, Samanta: It is also put
down that the non-official business
should commence at 400. Why was
that not adhered to?

Shri Sonavane (Pandharpur):
there should not be any encroach-
ment upon the time for Private
Members' Business which is 2§ hours.
In any case this House would ot
tolerate encroachment on that period.
Therefore, the H should sit up
to 7.00 with this Bill and then take
up the half-an-hour discussion,

Sir,

Shri O Janardhanan (Trichur):
There should be no encroachment
upon the helf-an-hour discussion
also.

Mr, Chairman: I do mot think
ihere is any encroachment. The time
is already fixed in the Agenda. The
only change we made was that we
continued the discussion on the
Constitution (Amendment) Bill as
wvas agreed to by general consensus
nf Members present in the House.
Jow that it is 630, we pass on to
the half-an-hour discussion.

18,32 hrs.
o e .
COCHIN SHIPYARD*

Shri C. Japardhaman (Trichur):
Mr. Chairman, Sir, this is not the
first time we discuss the question
of second shipyard in this Parlia-

(. A. H. Dia))

jeet for India was delayed thus far.

We know that certain difficulties
are there. We have our own diffi-
culties. We do not have the know-
how. We do not have that But
there are so' many ofher Indus-
tries in India in whose case also we
feel some difficulties. But those in-
dustries are not delayed due to lack
of technical know-how. Then, is it
because of shortage of foreign ex-
change? 1 do not think so, Because,
while replying to a discussion in the
last Lok Ssbha in August, 1966 the
Minister stated:
“But not much foreign ex-
. is ded now b
we have been able to produce
much more with what we have
and what we earn. From 1958
in the last 7 to 8 years our coun-
try has progressed fast. Much
foreign hange is nob ded

*Half-an-Hour Discussion.
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now and perhaps with the little
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Thizs wes stated by our then Minis-
ter Shri N. Senjiva Reddy. The
proposal of yen credit was also there.
So, it is clear that foreign ex-
change was not an obstacle for solv-
ing thiz problem.

Do the Government doubt the
necessity of this shipyard? I do not
think so. Because, though some of
our ultra-shrewd businessmen at
that time made some statements re-
garding this shipyard—I know that—
to the effect that it is profitable to
buy ships from foreign firms than
construct a shipyard in India to build
ships, I think the Government did
not subscribe to that view, Here 1
am again quoting from the report of
the Committee on Public Undertak-
ings which was presented to the
House in March, 1967. That report
says:

“The early establishment of the
second shipyard will be of great
advantage to the ship-building
industry in the country. With
the establishment of the second
shipyard demand for marine en-
gines and the  ship-building
equipments will increase, This, in
turn, would induce indigenous

question the Minister replied on 26th
March:

“The project repert submnitted
by Messrs, Mitsubishi Heavy In-
dustries Limited, Japan, is under

ination by our gechnical ex-
perts. The project report will
be considered by the Govern-
ment shortly. In the meantime,
acquisition of some land required
for the project has been complet-
ed and further acquisition is in
progress. An allocation of Rs. 15
crores has been made in the
draft outline of the Fourth Five
Year Plan for the Cochin Ship-
yll‘d."

I am sorry ¢o say that there is
nothing new in the first part of this
answer, Land acquisition is an old
story, and land acquisition is not a
guarantee that the project will
matertallse. Because, we have scen
so much of land acquisition in
Kerala before.

Regarding the examination by the
technical experts that is the funnicst
part of all, if not the dubious part.
‘The project report was submitted by
the Japanese experts in April 1968,
In the same year on Sth August, re-
plying to a half an hour discussion
raised by Shri A. K. Gopalan, the
then Minister, Shri Poonacha, stated:

“The Government are only
awaiting that report and that re-
port is likely to be in the hands
of the QGovernment within &
eouple of weeks and the Govern-
ment will, no doubt, take the
earliest time to take a decision in
consultation with the Planning
Commission. I am sure a decl-
gion will be taken as early as
possible.”

Then, obviously to add emphasis to
this assurance he sald:—

“The Prime Minister at the
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Participating in the same discus-
sion the Transport Minister, Shri
Sanjiva Reddy, then said:—

“The consultants had given the
project report. Qur technicians
are examining it. In a matter
of days, perhaps before we dis-
perse, we will be able to sec
something much more clear than
what is now.”

Today is Tth April, 196T—to be
exact, it is 240 days since that bold
declaration. We did not know that
the Minister's few days were so
unusually long, Nobody knows how
many months and years it will take
to finalise this report,

From the fact that the report has
not yet been finalised it is plain
that there is something behind this
whole jssue. The Ministers were
then hoodwinking our hon. friends
in 1966, 1 am afraid. They then
said thet the report would be ready
within a few days. Now the Minis-
ter replied that it was still under
consideration of our experts. If this
is going to be the practice, there is
no necessity for discussions in this
House, I am afraid, because no
assurance given by the Ministers will
be carried out. So, 1 request the
Minister to say categorically what
is the position of this project now.
Let them frankly state the position
now. Do not hoodwink this House
and the people at large any more.

I am afraid that it is not the fault
of the technical experts in our coun-
iry. 1 presume that it is the Gov-
ernment which has not taken the
decision yet. The experts have al-
ready submitted their report and
the Government, for its own reasons,
arz withholding this report, I pre-
sume thereby they are golng back
on their promises and are doing
justice to the changed economic
policy of this country and are
surrendering the national interests to
forelgn Interests, I am afraid.

APRIL 7, 1967
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In the report of the Public Under.
takings Committee submitted In
March 1967 it is said:—

“The report of the Japanese
firm was submitted in April 1966
but the final decision regarding
the size and scope of the project
is yet to be taken.”

Who is to take this decision?
Obviously, it is the Government.
Then why is it that it is not taking
that decision? 1 believe, they are
not going to take any decision at
present. The project report is not
published; the expert committec's re-
port is not yet ready, they say, and
the Government is' riot goirig to allo-
cate more money to the project now.
In his reply, the Minister says
that in the Fourth Five Year Plon.
they arc going to allocale Rs, 16
crorex. If I remember aright, the
original estimate, as envisaged in the
Project Report, was Rs, 58.63 crores
with a foreign exchangc outlay of
Rs. 1650 crores. Of course, they
woere tentative figures. The Draft
Plan has not been discussed ond
finalised, There is a tendency even
now, in the ruling circles and out-
side, that they want 1o prune the
Plan itself. Therefore, we are afraid
that even this sum of Rs. 15 crores
is going to be cut. That means wo
are not going to get the second
Shipyard. We are going to get only
a ship repairing yard or a boat yard
or something like that

8ir, I am speaking on this [ssue
not as 4 Member from Kerala alone.
This is not an issue of Kerala alone,
This is a mnational issue. If this
shipyard is not going to come, the
people of Kerala will rise against
the decision of the Government.
There is no doubt about that, Ar a
man, the people of Kerala will rise
and we are sure that even Congress-
men will join with us. If the Gov-
ernment is going to surrender this
project due tgp some foreign y
then it is not only a betrayal
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Kerala interests but it is a nationnal
betrayal. I want to say it here and
now. Therefore, 1 would request
the Minister to state clearly cna
categorically that they are not going
to cut down this original project and
that they are going to implem.nt
the original Project Report. I
hope the Minister will cate-
gorically say so here and now.

Bhri Vasudevan Nair (Peermade):
Sir, the Goverrment was rightly indi-
cted by the Committee on Public
Undertakings whwon they submitied
their Report to which my hon. friend.
Shri Janardhanan, referred. They
have mentioneq that in December,
1958, an inter-departmental committec
under the chairmanship of Shri R. L.
Qupta was appointed to look into the
matier. So, the story begins frem
Decenber, 1856 and the story of the
second shipyard is the story of 11 years
and still, as you know, we do not
know the fate of this project,

I should like to kaow from the hon.
Minister who is quite new tw his jub
and who is quite new to this House—
he did not have the benefit of hearing
al] the debates that took place in the
House before—whether the committee
of experts have finally recommended
to the Government that the Project
Report should be adopted and accept-
ed and that it should be implcmented.
I should also like to know whether the
Japanese firm and the Government of
India have discussed the various de-
tails of the project and whether they
have coma to some kind of an under-
standing as far as the Project Report
is concerned and, if not, whether there
are any serious differences of opinion
between the Japanese firm and the
Goverrment of India and by what time
the Gover is exp to take a
final and a utegwicnl decision as far
as the second shipyard is

Mr. Chairman: How much time will
the Minister take?

The Minisier of Transport and Ship-
ping (Dr. V. K. K. V. Rao): About 10
to 12 minutes,
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Mr. Chairman: Only 10 minutes re-
main; there are Members who want
to put queslions.

Dr, V. K. R. V. Rao: If you want me
12 do justice to the cause, I require
that much time. It is entirely upto
the House.

Shri E, K, Nayanar (Palghat): We
have given our names.

Sbri Vasudevan Nair: One guestion
each.

Mr. Chairman: I do not mind giving
time. If you want to hear the Minis-
ter, then some time should be given

Shri E. K. Nayamar: The Ministe:
can reply in the last.

Mr. Chairman: The Minister wants
ten ‘minutes,

=it wravae fag (graT) ; gemw
nglau, ¥7 AgeE %1997 § | Ao WHY
TP AT FFATE |

Shrl Vasadevan Nalr: This is the
usual praclive, 1]

Mr, Chalrman: They can put forward
their point of view within two minu-
tes,

Shri E. K. Nayanar: On the Congress
benches, most of them arce away; only
7 ure present while Kerala is  under
discussion. May I know when the
Government will end the discrimina-
tory attitude towards Kerala, so far as
construction of shipyard is concerned?
Not only that, during the last three
Five-Year Plan periods, the Central
Government invested Rs, 2,180 crorez
in the industrial sector, but Kerala's
share was only Rs. 28 crores.

Mr, Chairman: He may ask his
question,

ghri E. K, Nayanar: On the floor of
this House, the former Ministers gave
an assurance to Kerala people that
the shipyard problem would be solved
but the assurance was broken. In 1968,
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one lakh of people of Kerala demon-
strated in front of the Prime Minister
and AICC i Ernakulam and showed
their mnxiety that the report on ship-
yard must be implemented and money
should be allocated. May I know whe-
ther the hon. Minister will implement
the report of the Technical Committee
which is before the Ministry? Can we
get an agsurance from the hon. Minis-
ter that Government will allacate
money for the shipyard in this year?

Shrimat! Suseela Gopalan (Ambala-
puzha): May 1 know—it iz surprising
~—why the Cochin Shipyard is class'-
fled in the Pourth Plan under projects
for which foreign exchange is neither
guaranteed nor committed?

Shri C. K. Chakrapani (Pounani).
This is an untold story of a shipyard.
We have been raising this issue in-
side Parliament and outside 1’arlia-
ment, for the last twelve years, but
nothing has come out. May I know
what exactly ig the attitude of ihe
Planning Commission towards this
Shipyard?

Shri P. Gopalan (Tellicherry): May
1 know on how many occasions founda-
tion-stonea were laid for the Cochin
Shipyard and on how many times, were
it on the eve of the General Elections?

oh wilrewe feg ¢ et s
T wary %1 v w3 o qg ww d fe
fadeft wd Wrer ®TRIT 9T T A
wT &% wiefier frard & e & amew
fag@rar & ? & wawr warw wgnT |

Shri D. C. Bharma (Gurdaspur): We
have been talking about falling bet-
ween two stools, but this Shipyard has
fallen between flve stools: frst of all,
the stool of land acquisition; second-
ly, the stool of examination of the

HoAH D) s

ministers every six months. Has it

ment taken into account the fact that
this Shipyard iz required not only for
commercial purposes, but alsoc for
Defence purposes, because sometime
back, a Chinese ship was sightcd near
the Kerala coast?

Mr. Chalrman: No discussion please.
He may ask his question.

Shri D, C. Sharma: Therefore, iak-
ing into account all these things, I
want to know from the Minister why

this delay is taking place in such an
indecent way.

Dr. V. K. B. V. Rao: 1 should like
to begin by saying that I am in very
great sympathy with the points of view
that have been expressed in regard to
the long time thiat has elapsed between
the first official acceptance of the Coch-
in Shipyard Project in 1859 and the
absence of anything concrete in the
way of building the shipyard till to-
day. I can assure my hon. friend who
was very sympathetic with the fact
that I had not been in this House be-
fore and, therefore, I might not be
familiar with the subject, that I have
studied all the papers relating to the
subject, and I shall be very glad to
meet him in my room here or in the
Transport Bhavan or anywhure else
and give him any further deiails that
he wants to know about the project.
There is no time now. Otherwise,
could give the House a complete state-
ment, because the questions which 1
had asked my Ministry were the very
guestions which were asked by my
hon. friends opposite. I had asked the
Ministry why this delay was there be-
cause jn 1958 a statement was made
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gay straightway that foreign
ressures have absolutely nothing to
it. No forelgn pressure of
is belng brought upon the
Ministry to delay the shipyard. I am
giving this categorical answer . . .

An bon, Member: Were there any
internal pressures?

Dr. V. K. R. V. Rao: I am giving
this categorical answer because I have
studied not only the files and the not-
ings but even the correspundence.
The House may be in'erested to know
that the very push for the shipymd
was given by the late Prime Minister
Pandit Jawaharial Nehru. The very
first thing that was said on the file .
(Interruptions) 1 am not giving way.
The very first thing that was sald on
the file was that it was Shri Jawaharial
Nehry who had written to Dr  P.
Subbarayan asking him what had hap-
pened to the Cochin Shipyard and say-
ing ‘We had promised it. Why is no
action being taken about? After that.
the Ministry moved very fast. and we
had a Cabinet decision and then there
was the statement which was made
before this House.

An hon. Member: What is the
result?

Dv.?.l:,&?.m:'mere‘u no
time for me to go into the whole his-
tory. 1 1 had the time, 1 would go
on but then the discussion will go
beyond not only seven o'clock but also
sometime beyond that . . . -

Shrl Vasndevan Nalr: We are pre-
pared to sit. He can take a little more
thme.

De. ¥V, K. R, V. Rao: It is ertirely
up to the Chairman, I am quite pre-
pared. But I can give a brief history.
N dt-ﬁtgthg:wmtai ®
ford dure §
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) Shri C. K. Chakrapanl: This is a very
important thing as far as Kerala is
concerned

Shri Kameshwar Singh: Let him
take some more time.

Dr. V. K. B V. Rao: Ficst of all, I
hagd given one categorical answer. An
honourable member asked the question
whether there was pressure beimng
brought and whether it was a sur-
render to foreign interests, whbetner
we were giving up our case for the
Cochin shipyard, whether there was
going to be no second shipyara at
Cochin and whether if there was going
to be a second shipyard it was mot
going to be located in Cochin. To these
questions, 1 can give & categorical
answer that there will be a second
shipyard in thig country during the
Fourth Plan. When I say that, there
will be I do not mean thereby that it
will start producing ships, What I
would siy categorically is that con-
crete action will be taken and not
merely plans and reporfs and discus-
sions or laying of foundation-stones.

Shri E. K. Nayanar: This has been
happening all along. We have been
hearing this for so long.

Dr.V.K.R. V. Rao: I cannot help
it. I can only speak for myseltf.

Shri C. K. Chakrapanl: We have
been hearing it all the time,

Dr, V. K. B. V. Rso: I do not under-
stand the intervention of the hon
Member saying that he has heard this
many times. As a matter of fact, the
oroject report itself came into the
hands of Government only in 1066
(Interrupfions) 1 am not yielding.

Shri E. K. Nayanar: Why should
the hon, Minister get excited about it?

Shri A. Sreedharan (Badagara): He
may not yield, But what i» the use
of getting excited?

Dr. V. K. R, V. Rao: Tamuwetry. I
spologise to the House.
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Shri E K. Nayanar: For the last
ffteen years we hpve heard such as-
surances. That is why we are asking
this gquestion.

Mr. Chalrmén: The hon. Minister
is not yielding. So, the other hon.
Membars shou'd resume their seats,
19 hrs.

Dr. V. K, R, V, Rao; I am sorry I
spoke to the house in am excited tone.
Here I thiak my hon. frienq was per-
fectly right. It does require some ex-
perience of the House to adjust one.
self to it. I entirely agree with that.
I accept the position. [ was not rcal-
ly excited.

What I wanted to say was that the
real technical report on the shipyard
was prepared by the Mitsubishi Heavy
Industries Lid. and thai came in the
hands of Government in 1966, After
that, a technica! working group was
appointed which examined the propo-
sals and the details given in this pro-
ject report. Then they made certain
suggestions on it.

Having made those suggestions, it
was considered by an inter-depart-
mental committee, and we should have
been in a position to come forward
with certain definite proposals last
year itself. My hon. predecessor in
office, who was quoled by the hon.
Member who raised this discussion,
Shri Poonacha, said in this House that
we have more or less taken a view on
the report and in consultation with
the Planning Commission we would
finalise the proposal. What the Minis-
ter sald is absolutely right. When my
distinguished predecessor Shri Sanjiva
Reddy said that ‘it will be a matter of
days perhaps before a final decision
would be taken', he was also not wrong
in his estimate. But fortunately or
unfortunately, projects and pro-
grammes which are to be included in
the plan have to go through a certain
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drill, and a papcr which was prepared
by us had to be subjected to further
t Ican you ther in
April 1968 when the project report
came into gur hands—before that there
was no project report; it was all just
intentions, searching for consultants,
selecting somebody to make the report
and s0 on—in April 1968 the Ministry
was more or less ready, to which a
re‘erence was made by the mover.
Then it had to be subjected to further
examination. We were asked to find
out some more information and so on
by the Planning Commission. They
have got every right to do so because
the Planning Commission is the
authority that approves of projects.

Shri Vasudevan Nalr: They are
standing in the way.

Pr. V. K. R. V. Rao: Then after that,
it was suggesled that we should ap-
point a technical officer who would
examine the whole thing. In the case
of the ship-building industry—there
is absolutely no mystery about it;
there is no mala fide about 1this—the
trend in shipbuilding changes very
fast. Thore was a time when we were
thinking of 10,000 tons and 20,000 tons.
Then it became 33,000 tons and 53,000
tons. Now it has become 85,000 tons,
75,000 tons and 100,000 t{ons—even
more than 100,000 tons. Our own Ship-
ping Corporation has placed orders for
ships, I think. of 75.000 and 80,000 ton
capacity.

Therefore, the feeling was that we
must make a very careful examination
nf the type of ships that we wanted to
build, their cost etc. because we want
ta make the Shipyard a shipyard which
would produce ships which are bulk
carriers and tankers; we do not want
the shipyard to be producing small
ships or tramps. As regards the size
of the bulk carriers and tankers, I
must confess I got confuu-d after md.
ing all the 1 t
because the ideas ken-p on chln:ini
from time to time,

Then a special officer was appointed.
He was asked to draw up a report DY
the 1st of April (Interruptions). 1 am
quite prepared to answer any questions
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but I would beg of the House to let
me complete my statement. You should
et the story ag it stands. Afterwards,
1 shall certainly answer questions.

Mr. Chalrman: [t is already 7 O
Clock.

Dr. V. K B. V. Bao: I know, but
because it is a very important sub-
ject, and we have been told that if
something is not done, all sorts of
things will happen, just r.l\remaa
minute,

Mr. Chalrman: I think I should
extend for another five minutes, and
it the hon. Minister can completc it,
it would be very nice. If the hon, Mi-
nister does not yield, it does not look
nice for the hon, Members to inter-
rupt him at every stage.

Dr. V. K. R. V. Rao: Therefore, a
special officer was appointed and he
was asked to complete his report by
the 1st April, 1967, He wags asked
to examine the whole project, what
should be the type of ship, the size
of the ship ete, examining the pre-
vious reports. His report which was
to be teady by 1st April has already
been received on 27th March, That

The proposals which have been mad
in this special report of the techni-
cal officer are somewhat different in
terms of the size of the ships which
have to be produced in the Cochin
shipyard, and as far as I can see it is
going to require a great deal of
examination and discussion.

8hri Vasudevan Nair: That means
another ten years.

Dr. V. K. R. V. Rao: I am not parti-
cularly bothered whether I am here
for ten years, five years or five

(H. A H. D) 3884

months, but I believe in doing my
iob. 1 can assure you I have taken
up the subject, 1 am having long
wscussions with the officers concern-
ed, I am going into it in great detail
I do not want merely to accept it
sevause the officer has submitted a
report saying something which is
different from what was said before.
I want to be abreast with the times;
in order to be abreast with the times,
1 do not want to keep on doing
nothing for another ten years.

Shrl Vasadevan Nalr: That is the
point, times mre changing quickly.

Dr, V. K. B. V. Rao: I am on your
side, excepting politically. As far
a5 hig is concerned, I am extremely
anxious that this should be processed
quickly.

So, I would like to say that this
report, technical report, has just
hoen submitted. Even though it hal
not been processed or examined,

* want to ask on that

i should like to give this
ral assurance to the House. Firstly,
Government stand completely by the
promises made before the House on
more than one occasion, that there
will be a second shipyard, and the
second shipyard will be located in
Cochin. I think I can also give this
assurance—if I am not able to fulfil
the assurance, I will gi
post—ihat before the
Fourth Plan something

ed in Cochin for the construction
the shipyard I am told it

]
]§

The second categorical
this. 1 was very delighted with
Prof. Sharma's Intervention. He
talked about a number of stools. I

when he referred to so many stools.
Those stools are thers. I am coming
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